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23.08.2017

COURT NO. 1
(DIVISION BENCH-1)
HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MR. JUSTICE C.HARI SHANKAR

PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

AT 4.00 P.M

1. W.P.(C) 6278/2017

2.

W.P.(C) 3490/2010
CM APPL. 6956/2010

JUSTICE C.S. KARNAN
VS.

THE HON'BLE SUPREME

COURT OF INDIA & ORS.

ALL INDIA EQUALITY FORUM
& OTHERS
VSs.

UNION OF INDIA

THROUGH ITS SECRETARY
AND OTHERS

COURT NO.3
HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MS. JUSTICE DEEPA SHARMA

MATHEWS J. NEDUMPARA

SANJAY JAIN, GAURANG KANTH

BIJI RAJESH, PUSHKAR TAIMNI
ESHITA, SHIPRA GARG

SHANTALA SANKRIT, PREET PAL SINGH
PRIYAM MEHTA

KIRAN SURI, KUMAR PARIMAL
POONAM SINGH, SAROJ BIDAWAT
R.V. SINHA, R.N. SINGH

RAJAT MALHOTRA, SUNIL MALHOTRA

AT 02.15 PM

W.P. (C) 3222/2008
SAHARA INDIA FINANCIAL

Versus
COMMISSIONER OF INCOME

W.P.(C) 8157/2009
SAHARA INDIA FINANCIAL

Versus
COMMISSIONER OF INCOME

W.P.(C) 8160/2009

SAHARA INDIA, LUCKNOW
Versus

COMMISSIONER OF INCOME

CORPORATION LTD. LUCKNOW

TAX DELHI AND ORS.

CORPORATION LTD.

TAX NEW DELHI AND ANR..

TAX NEW DELHI AND ANR.

......... Petitioner

. .Respondents

......... Petitioner

. .Respondents

......... Petitioner

. .Respondents
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10.

W.P.(C) 14123/2009
SAHARA INDIA (FIRM) LUCKNOW THROUGH J.B. ROY PARTNER

......... Petitioner
Versus
COMMISSIONER OF INCOME TAX DELHI CENTRAL-I NEW DELHI AND ANOTHER.
. .Respondents
W.P.(C) 14141/2009
SAHARA INDIA FINANCIAL CORPORATION LTD. LUCKNOW
......... Petitioner
Versus
COMMISSIONER OF INCOME TAX, DELHI (CENTRAL)-I, NEW DELHI AND ANOTHER
... .Respondents
W.P. (C) 886/2011
SAHARA INDIA FINANCIAL CORPORATION LTD. LUCKNOW
......... Petitioner
Versus
COMMISSIONER OF INCOME TAX, NEW DELHI AND ORS.
... .Respondents
W.P.(C) 1009/2011
SAHARA INDIA COMMERCIAL CORPORATION LTD. KOLKATTA
......... Petitioner
Versus
COMMISSIONER OF INCOME TAX-I NEW DELHI AND ORS.
... .Respondents
W.P.(C) 1010/2011
SAHARA INDIA COMMERCIAL CORPORATION LTD. KOLKATTA
......... Petitioner
Versus
CIT-I NEW DELHI AND ORS. ...... .Respondents
W.P.(C) 1011/2011
SAHARA INDIA COMMERCIAL CORPORATION LTD. KOLKATTA
......... Petitioner
Versus
CIT-I NEW DELHI AND ORS. ...... .Respondents
W.P.(C) 1012/2011
SAHARA INDIA COMMERCIAL CORPORATION LTD. KOLKATTA
......... Petitioner

Versus
CIT-I NEW DELHI AND ORS. ..... .Respondents
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11.

12.

13.

14.

15.

16.

17.

18.
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W.P.(C) 1013/2011

PRONOUNCEMENT OF JUDGEMENT (APPLT

SAHARA INDIA COMMERCIAL CORPORATION KOLKATTA

Versus

CIT-I NEW DELHI AND ORS.

W.P.(C) 1014/2011

SAHARA INDIA COMMERCIAL CORPORATION LTD. KOLKATTA

......... Petitioner

Versus

CIT-I NEW DELHI AND ORS.

W.P.(C) 888/2011

SAHARA INDIA FIRM LUCKNOW

Versus

COMMISSIONER OF INCOME TAX AND ORS.

W.P.(C) 3272/2013

SAHARA INDIA FINANCIAL CORPORATION LTD. LUCKNOW

Versus
COMMISSIONER OF INCOME

W.P. (C) 2591/2013

PATANJALI AYURVEDA LTD.

Versus
DEPUTY COMMISSIONER OF

W.P. (C) 2879/2014

PATANJALI AYURVEDA LTD.

Versus
UNION OF INDIA AND ORS

W.P.(C) 4408/2015

PATANJALI AYURVEDA LTD.

Versus
UNION OF INDIA AND ORS

W.P. (C) 8841/2015

SMT. VINAY SHARMA
Versus

UNION OF INDIA AND ORS

TAX, DELHI (CENTRAL)-I NEW DELHI AND ORS.

INCOME TAX AND ANR.

.JURISDICTION)

......... Petitioner

...... .Respondents

..... .Respondents

......... Petitioner

..... .Respondents

......... Petitioner

..... .Respondents

......... Petitioner

...... .Respondents

......... Petitioner

...... .Respondents

......... Petitioner

...... .Respondents

......... Petitioner

..... .Respondents
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19.

20.

21.

22.

23.

24.

25.

26.

217.

W.P.(C) 8877/2015

SMT. VINAY SHARMA
Versus

UNION OF INDIA AND ORS

W.P.(C) 8878/2015

SMT. VINAY SHARMA
Versus

UNION OF INDIA AND ORS

W.P.(C) 9138/2015

SHRI DHIR CHAND SHARMA
Versus

UNION OF INDIA AND ORS

W.P.(C) 9139/2015

SHRI DHIR CHAND SHARMA
Versus

UNION OF INDIA AND ORS

W.P.(C) 9140/2015

SHRI DHIR CHAND SHARMA
Versus

UNION OF INDIA AND ORS

W.P. (C) 9141/2015
GEETA SHARMA

Versus
UNION OF INDIA AND ORS

W.P. (C) 9142/2015
GEETA SHARMA

Versus
UNION OF INDIA AND ORS

W.P.(C) 9143/2015

GURU PRASAD SHARMA
Versus

UNION OF INDIA AND ORS

W.P. (C) 9144/2015

GURU PRASAD SHARMA
Versus

UNION OF INDIA AND ORS

......... Petitioner

...... .Respondents

......... Petitioner

...... .Respondents

......... Petitioner

...... .Respondents

......... Petitioner

...... .Respondents

......... Petitioner

...... .Respondents

......... Petitioner

...... .Respondents

......... Petitioner

...... .Respondents

......... Petitioner

...... .Respondents

......... Petitioner

...... .Respondents

.JURISDICTION)
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28.

29.

30.

31.

32.

33.

34.

35.

36.

W.P.(C) 9145/2015

GURU PRASAD SHARMA
Versus

UNION OF INDIA AND ORS

W.P. (C) 9146/2015

SHRI DHIR CHAND SHARMA
Versus

UNION OF INDIA AND ORS

W.P.(C) 9147/2015

SHRI DHIR CHAND SHARMA
Versus

UNION OF INDIA AND ORS

W.P. (C) 9148/2015

GURU PRASAD SHARMA
Versus

UNION OF INDIA AND ORS

W.P. (C) 9149/2015
GEETA SHARMA

Versus
UNION OF INDIA AND ORS

W.P.(C) 9150/2015

GURU PRASAD SHARMA
Versus

UNION OF INDIA AND ORS

W.P. (C) 9151/2015
GEETA SHARMA

Versus
UNION OF INDIA AND ORS

W.P.(C) 9152/2015
GEETA SHARMA

Versus
UNION OF INDIA AND ORS

W.P. (C) 9464/2015

SMT. VINAY SHARMA
Versus

UNION OF INDIA AND ORS

......... Petitioner

...... .Respondents

......... Petitioner

...... .Respondents

......... Petitioner

...... .Respondents

......... Petitioner

...... .Respondents

......... Petitioner

...... .Respondents

......... Petitioner

...... .Respondents

......... Petitioner

...... .Respondents

......... Petitioner

...... .Respondents

......... Petitioner

...... .Respondents

.JURISDICTION)
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Through: Mr. Satyen Sethi, Advocate along with Mr. Arta Trana Panda,
Advocates for the petitioners in Item Nos. 1 to 13 & 14 to 19.

Mr. Ajay Vohra, Sr. Advocate along with Ms. Kavita Jha and Mr. Vaibhav

Kulkarni, Advocates for the petitioners in Item Nos. 20 to 22.

Mr. M.S. Syali, Sr. Advocate along with Mr. Satyen Sethi, Mr. Arta Trana
Panda, Mr. Mayank Nagi and Mr. Tarun Singh, Advocates for petitioners in
Item Nos. 15 to 19.

Ms. Rashmi Chopra along with Mr. Ruchesh Sinha and Ms. Ariya, Advocates
for Petitioners in Item Nos. 23 to 41.

Mr. Dileep Shivpuri along with Mr. Sanjay Kumar, Advocates for
respondent/Income Tax in Item Nos. 1 to 13 & 14 to 22.

Mr. Rajesh Gogna, CGSC for respondent no. 1 in Item No. 18.

Mr. Kirtiman Singh, CGSC along with Mr. Pranav Agarwal, Mr. Waize Ali
Noor and Mr. Prateek Dhanda, Advocates for R-1 (UOI) in Item No. 21.

Ms. Kailash Golani, Advocate for respondent no. 1 in Item No. 19.

Ms. Shraddha Bhargava, Advocate for respondents in Item nos. 31 to 33,
36 & 38.

Mr. Arun Bhardwaj, Advocate along with Mr. Sriram, Advocate for the
respondent in Item nos. 1, 16 to 19.

Mr. Harish Kumar Garg, Advocate for respondent no. 1 in Item No.22.

Mr. Ashok K. Manchanda, Advocate along with Ms. Lakshmi Gurung, Advocate
for Revenue in Item Nos. 23 to 41.

Mr. Vivek Goyal, CGSC for respondent/UOI in Item No. 17.

Ms. Mrinalini Sen, Advocate along with Ms. Kritika Gupta, Advocate for
respondent no.l in Item Nos. 31 to 33, 36 & 38.

Ms. Saroj Bidawat, Advocate for respondent/UOI in Item Nos. 23 to 25 &
41.

Ms. Manisha Aggarwal, Advocate along with Ms. Mansi Gupta, Advocate for
respondent/UOI in Item Nos. 29, 30, 37, 39 & 40.
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COURT NO.5

(DIVISION BENCH-V)

HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MS. JUSTICE PRATHIBA M.SINGH

AT 10:30 A.M.

1. ITA 548/2015 H.T. MEDIA LIMITED PRAKASH KUMAR

VS. PRINCIPAL COMMISSIONER OF NUPUR

INCOME TAX-IV, NEW DELHI RAGHVENDRA SINGH

2. ITA 549/2015 H.T. MEDIA LIMITED PRAKASH KUMAR

VS. PRINCIPAL COMMISSIONER OF NUPUR

INCOME TAX-IV, NEW DELHI RAGHVENDRA SINGH

COURT NO.20
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

1. W.P.(C) 5521/2016 CPIO. INTELLIGENCE BUREAU R.V. SINHA, R.N. SINGH
CM APPL. 23078/2016 VS SANJIV CHATURVEDI A.S. SINGH

COURT NO.31
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2.30 P.M
1. CRL.A 254/2011 VEDIO PRASAD YADAV RAKHI DUBEY
VS. STATE MUKESH KUMAR

COURT NO. 32
HON'BLE MR. JUSTICE VINOD GOEL

AT 10.30 A.M

1. BAIL APPL. 1338/2017 NARENDER JAIN N. HARIHARAN, NITIN SONI
VS. STATE GOVT OF SIDDHARTH SINGH YADAV
NCT OF DELHI PRATEEK BHALLA,

KEININ KUNJAPPY
AASHAA TIWARI
K.K. MANAN, SHWETA SAIN
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2. CRL.M.C 1944/2017

3. CRL.M.C 1949/2017

HIGH COURT OF DELHI
22ND AUGUST, 2017
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PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

MS INDIRA VATI
VS. STATE OF DELHI

STATE
VS. AZAD AHMAD
& ORS.

ANUPAM SHARMA
PRAKASH AVAN, TARANG SRIVASTAVA

SANJAY LAO,

REGISTRAR (LISTING)
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AT 10.30 A M

40. OMP. (COwW 322/2016

AT 2.15 P M

1. 1.A 16356/ 2015
|.A 21595/ 2015
In CS(0S) 2377/ 2015

2. 1.A 13871/2016
In CS(0CS) 3205/ 2015

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO 21 (OS - B)
HON' BLE MR, JUSTI CE_JAYANT NATH

AEZ | NFRATECH PVT LTD ALOK KUVAR, NEERAJ KUMVAR GUPTA,

Vs. VIBHA GCEL & ANR HARI SH KR GARG, AM T KR. S| NGH
ABHI SHEK PARUTHI , SAMAR SI NGH
KACHWAHA, RAGHAVENDRA MOHAN BAJAJ

*kkk*k

COURT NO 4
HON BLE MS. JUSTI CE DEEPA SHARMA

M S KELWN DOCR CARES (| NDI A) ASHCEK GOEL, RAJEEV KUMAR, AMARDEEP

& ANR SI NGH, DI NESH MASANT, AMBUJ SARASWAT
Vs. M'S JANSON ENTERPRI SES &

ANR

AHUJA BUI LDERS ALOK MAHAJAN, RAJESH ARYA, RI SHI

Vs. DOONVALLEY TECHNOPCLI S K. AWASTHI

PVT LTD

kkkkkkk*k
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